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Dated on this 11th day of April 2022.  
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Subject: O.A. NO. 193/2021 (SZ) - D. Rajavardhan Reddy v. State of Andhra Pradesh & Ors.

Date: Monday, 11 April 2022 at 3:08:52 PM India Standard Time

From: Amritha Sathyajith <amritha@focuslaw.in>

To: kodumury@gmail.com <kodumury@gmail.com>, reddymadhuri09@gmail.com
<reddymadhuri09@gmail.com>

CC: Arun Karthik Mohan <arun@focuslaw.in>

A2achments: O.A. No. 193 of 2021 (SZ) - Reply Statement of R 7 to 11 along with Annexures.pdf

To,

1. Mr. Venkat Reddy Kodumury
Counsel for the Applicants

2. Ms. Madhuri Reddy
Counsel for Respondent Nos. 1 to 6

Dear Sir/Ma’am,

I represent Respondent Nos. 7 to 11 in the captioned application. Please find attached herewith
the Reply being filed on behalf of the Respondent Nos. 7 to 11, by way of service.

Kindly acknowledge receipt.

Yours sincerely,

Amritha Sathyajith
For Arun Karthik Mohan
Counsel for Respondent Nos. 7 to 11

��


